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Office of Central Public Information Officer
Email: cpio_ho@sebi.gov.in

CPIO/NVRP/2025-26/ 30277
December 03, 2025

Shri Mehmood Mehboob Shaikh

Room no. 7, Dost Mohammed Chawl,
Behind Gausia Masjid, Nityanand Nagar,
Ghatkopar (W), Mumbai - 400086.

Mob - 9324810925

Sir,
Sub: Compliance of CIC order dated 11.11.2025 in the appeal of Shri
Shri Mehmood Mehboob Shaikh Vs CPIO, SEBI- File No. CIC/SEBIH/A/2024/1 24616

1. This is with reference to CIC Order dated 11.11.2025 with regard to your appeal
pertaining to your application dated 02.05.2024.

2. In this regard, the Hon'ble CIC had vide the aforesaid order directed the CPIO, SEBI
to provide revised reply within 15 days of the date of receipt of the order. In this regard,
our reply is as under:

3. Reply to query:

The total number of Show cause notices (SCNs) pertaining to quasi-judicial and
adjudication proceedings issued by SEBI from 01.01.2024 to 30.04.2024 is 272.

D Sura Reddy

Copy to: Hon'ble Information Commissioner Ms. Anandi Ramalingam
Central Information Commission,
Baba Gagnath Marg, Mumirka, New Delhi — 110 067
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